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P WA A X5 AT, 9T WIGY GRHTRROT SN HATA § 169 WAl (1. Hofld
AR FIferd) : wela, § Freferfad ga wun yed g vedn ¢
1. Acopy each (in English and Hindi) of the Annual Report of the Indian Council
of Agricultural Research (ICAR), New Delhi, for the year 2013-14.

[Placed in Library. See No. L.T. 540/16/14]
I. Notification of the Ministry of Agriculture

II. Outcome Budget (2014-15) of the Department of Agricultural Research and
Education

H HATAT T 4 HAY, FAT Wy GHER AN HHAd J ey w1 (S1. Wolla
AR FIferd) : Hela, H Frferfad ga won yed g vedi ¢

1. (1) A copy each (in English and Hindi) of the following Notifications of

the Ministry of Agriculture (Department of Amimal Husbandry Dairying

and Fisheries), under sub-section (2) of Section 38 of the Prevention

and Control of Infectious and Contagious Diseases in Animals Act,
2009:—

(1) S.0.995 (E), dated the 1st April, 2014, specifying fish, mollusc,
crustacean and amphibian as aquatic animals within the definition

of animal.
[Placed in Library. See No. 1.T. 238/16/14]
(2y S.0.996 (E), dated the 1st April, 2014, amending Schedule to the

Prevention and Control of Infectious and Contagious Diseases in
Animals Act, 2009, to substitute certain entries therein.

[Placed in Library. See No. 1.T. 238/16/14]

{(11) A copy each (in English and Hindi) of the following Notifications of the
Ministry of Agriculture (Department of Agriculture and Cooperation),
under sub-section (2) of Section 4D of the Destructive Insects and Pests
Act, 1914:—

(1y S.0O. 1508 (E), dated the 13th June, 2014, publishing the Plant
Quarantine (Regulation of Import into India) (First Amendment)
Order, 2014.

(2y S.0O. 1632 (E), dated the 27th June, 2014, publishing the Plant
Quarantine (Regulation of Import into India) (Second Amendment)
Order, 2014.

[Placed in Library. See No. 1.T. 566/16/14]



